CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

" Second Floor,
Commercisl Complex,
Indiranagar,
Bangalore-38,

Dated %1 JAN19q4
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SUBJECT - Foruarding of copies of the Ordeis passed by
the Central Rdminiétrative Tribunal,Bangalore,
-XXX=

Please find enclosed herewith & copy of the
ORDER/STRY ORDE DER/, Passed by this Tribunal
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sESTION OFF
R AT

CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE BERCH
ORIGINAL APPLICATION No.529/93.

THIS THE 7TH DAY OF JANUARY, 1994

SHRI JUSTICE P.K. SHYAMSUNDAR ,. VICE CHAIRMAN

SHRI V., RAMAKRISHNAN MEMBER (R) -

Shri VQT.SO RaD,

$/o Thimmarasayya,
Retired Group B Officer,
No.24, N Block,

R.T. Nagar, Bangalore-32. ces Applicant
(By Advocate Shri M.R. Achar)
VS.

1. The Secretary,
Union of India,
Ministry of Communications,
Dept. of Post, Dock Bhavan,
New Delhi,

2, The Chief Post Master General,
Karnataka Circls,
Bangalore. oo Reapondent s
(By Rdvocate Shri M. Vasudeva Rao)
Central Govt. Standing Counsel.

ORDER

Shri Justice P.K. Shyamsundar, Vice Chairman,

‘The learned counsel for the applicant Shri M.R. Achar
sit to withdraw this application so that he can maks a

!Eentation to the Govt. for remedying his grievance.

ngrgg% the contentions raised in this application ere left open, No costs.
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